A

STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

FORMAT-1
— (CIVIL & CRIMINAL MAIN CASES) AT THE END OF NOVEMBER 2014
Opening Received Transfer to | Nature Total
EL‘ Nature b:’:::" institution | Restored | From H.C. InsI::Lat:on High Court| Convert | Disposal Di:?):‘slal Pe:sd::cy
01.11.2014 of MP/SAT of MP.  |Disposal 30.11.2014
MAIN CIVIL CASES
1 |WP 1714 [§] 6 26 26 1694
2 |WA 386 42 1 43 3g 39 390
3 (WPC 2890 217 2 219 2 186 188 2921
4 'WPL 891 55 2 57 1 4 5 943
5 |WPS 8006 473 33 5086 354 354 8158
6 |WPT 289 3 1 4 3 3 300
7 |WPCR 228 33 1 34 16 16 246
8 |WPPIL 44 17 17 5 5 56
9 |WP 227 1114 58 2 60 50 50 1124
10 [WPHC 7 4 4 3 3 8
A !TOTAL (1 to 10) 15579 902 48 0 950 0 3 686 689 15840
1 |FA 1975 24 3 27 59 59 1943
2 IFAM 279 16 3 19 1 21 22 276
3 ISA 4586 49 7 56 47 47 4585
4 IMA 504 13 13 31 31 486
5 IMAC 3031 147 9 156 10 10 3177
6 |CR 147 23 23 6 6 164
7 IMCC 407 a0 2 82 1 79 80 409
8 [MCCS 0 0 0 0
9 |COMP APPEAL 2 0 P 2 0
10 ICCMP PET 71 0 1 1 70
11 |EF 16 1 1 0 17
12 |TPC 28 2 2 5 5 25
13 |CONT 5687 75 75 58 58 584
14 |CONTS 3 0 0 3
15|ITR 9 0 0 g
16 |ITA 22 0 0 22
17 |{CER 5] 0 0 6
18 {STR 1 0 0 1
19 [WTA 5 0 5 5 0
20 |ARBA 82 7 7 0 89
21 |TAXC 141 1 11 2 2 150
22 |[REVP 212 13 2 15 8 8 219
23 |CIVIL SUIT 2 0 0 2
B {TOTAL (1 to 23) 12096 461 26 0 487 0 2 334 336 12247
TOTAL (A+B) 27675 1363 74 0 1437 0 51 1020 1025 28087
MAIN CRIMINAL CASES
1 |CRRE 4 0 0 4
2 |CRA 10812 120 120 1 166 167 10765
3 ICRR 3029 87 4 91 2 25 27 30983
4 |MCRC u/s 378 CrPC 0 0 0 0
5 |[MCRC u/s 482 CrPC 13 0 0 13
6 [MCRC u/s 439 CrPC 705 534 534 748 748 491
7 IMCRCA u/s 438 CrPC 232 105 105 119 119 218
8 |[CONTR 6 1 1 1 1 6
| 9 |CRMP u/s 439 (2) 18 1 1 0 19
10 |CRMP ufs 372 15 0 0 15
11 |CRMP u/s 378 328 18 18 1 1 2 344
12 {CRMP u/s 482 610 71 1 72 45 45 637
13|TPCR 43 4 4 5 5 42
14 |ACQA 1082 6 6 21 21 1077
C |TOTAL=(1to 14) 16907 947 5 0 952 1131 1135 16724
+B+ §
AN WRIT Gt & crmmaL | 44582 | 2310 79 2389 2159\ 2160/ 44811
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